
TH U A H G c A G w H TI(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.H .VIr-o8 lTln2uqI
From

To,

Sub:-

Ref:-

Sir,

Copy to:

Smti. layashree Bora,
Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Utpal prasad,

District & Sessions Judge,
Majuli.

With reference to the above, I am directed to inform you that you have beengranted station reave permission, with the officiai vehicre, from the morning of23'rt'2024 titt the morning 0f 25'11.202r. rne cniei:uoiciar Magistrate, Majuri, and in hisjiixli!: the in-charse c'r'N, Najuri wirr remain n .i.,s" of vour court and office in vour

Yours faithfully,

Station leave permission.

You r letter NilJ A(M) / 2024 I 2446 D ated 2t. t 7.2024.

)L
Dated Guwahati, the Z, edu;,"5t24

c I 7 t )qs - tt 2E ( a

1. The Chief ludicial Magistrate, Majuli.

,Z The Project Manager, cauhati High Court.

JT. REGISTRAR (VIGITANCE) 
-

tu41


